
GOVERNMENT OF INDIA
MINISTRY OF CONSUMER AFFAIRS, FOOD & PUBLIC DISTRIBUTION

DEPARTMENT OF FOOD AND PUBLIC DISTRIBUTION

LOK SABHA
STARRED QUESTION NO.182

TO BE ANSWERED ON 12TH MARCH, 2025

RATION CARDS TO REGISTRANTS UNDER E-SHRAM PORTAL

i182. MS MAHUA MOITRA:

Will the Minister of CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION be
pleased to state:

(a) whether the Union Government is aware that Hon’ble Supreme Court had directed to issue
ration cards under the National Food Security Act to the 8 crore unorganised sector workers
registered on the e-Shram Portal who do not possess ration cards;

(b) if so, the State-wise details thereof and the number of e-Shram registrants who have been
provided ration cards since the issuance of orders by the Hon’ble Supreme Court on April 20, 2023
in the case;

(c) the details of States which have sought additional foodgrains from the Union Government to
provide ration to e-Shram registrants as per the directions of the Court; and

(d) the amount of additional foodgrains provided by the Union Government to each State to
give ration to e-Shram registrants as per the said directions?

ANSWER
MINISTER OF CONSUMER AFFAIRS, FOOD & PUBLIC DISTRIBUTION AND

MINISTRY OF NEW AND RENEWABLE ENERGY
(SHRI PRALHAD JOSHD

(a) to (d): A statement is laid on the Table of the House



STATEMENT REFERRED TO IN REPLY TO PARTS (a) TO (d) OF THE STARRED
QUESTION NO. 182 FOR ANSWER ON 12.03.2025 IN THE LOK SABHA.

(a): Yes Sir, Union Government is aware about the Hon’bIc Supreme Court case titled
'Re: Problems & Miseries of Migrant Labourers’ wherein Court had directed to issue ration
cards to the unorganised sector workers registered on the e-Shram portal who do not possess

ration cards, under the National Food Security Act on the basis of their eligibility. In

compliance, this Department, from time to time, has directed all States/UTs to coordinate

with respective Labour Departments for fetching the data of all e-Shram registrants, who do

not possess ration cards and issue them Ration Card based on their eligibility.

(b): State-wise data on number of e-Shram registrants having ration cards is at
Annexure.

(c) & (d): At present State/UT Govt. of Odisha, Punjab, Uttar Pradesh, Jharkhand,

Karnataka, Telangana, Madhya Pradesh, Meghalaya, West Bengal, Andhra Pradesh and

Delhi have sought additional requirements of food grains from this Department for ration
cards issued on e-Sharam portal. It is stated that allocation of foodgrains to States/Union

Territories (UTs) under the National Food Security Act, 2013 (NFSA) is made on the basis

of identification of beneficiaries reported by the States/UTs within the State/UT-wise

coverage of population determined by the then Planning Commission, and foodgrains

entitlement prescribed under the NFSA i.e. 35 kg per household per month for households

covered under Antyodaya Anna Yojana and 5 kg per person per month for PrioritY
households.

As and when requests are received from States/UTs for revision of foodgrains
allocation under the Act on account of addition of new beneficiaries, within the ceiling of

beneficiaries determined for that State, the same are examined and revised allocation orders

are issued as per the extant policy.
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Annexure
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ANNEXURE REFERRED TO IN REPLY TO PART (b) OF THE STARRED QUESTION
NO.182 FOR ANSWER ON 12.03.2025 IN THE LOK SABHA.

State-wise data on number of e-Shram registrants having ration cards (28 Jan. 2025)

State Name
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PUNJAB
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8,37, 13,615

30,47,025

2,63,86, 135

30,34,44,327

42,81 ,008

97,76,010
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